
HTGHcoURToFJAMMUANDKASHMIRATSRINAGAR
(Chief Justice's Secretariat)
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ORDER

lro. B! g o"t"a,o}/ lo l>o8

lntheinterestofadministration,ShriNobrHussain,orderlySubordinate

Judiciary District cadre Jammu is transferred by way of deputation to Jammu wing

of the High court till further orders and his services are placed at the disposal of His

Lordship Hon'ble Mr Justice Sanjay Gupta'

By order.

r'ro.: 555- 561 /PSY-lflt

PrinciPal Secretary to
Hon'ble the Chief Justice

Dated: 3 - X')418

Copy to:- t

1t RePistrar General, High Court of J&K' Srinagar'

ii n."gittta vigilance, High court of J&K' srinagar'

'''''' for information'
1l Resistrar Judicial High Court wing, Jammu'

;i Pri-ncipal District & Sessions Judge, Jammu

for information and necessary action'

5) Chief Accounts Officer, HiBh Court Main Wing' Srinagar for information'

6) Order Book. ,--r:--:- u:^,r
) j r".t rtS. Nlc, High Court, Srinagar for uploading in HiEh Court Website'

/<V
Principal Secretary to

Hon'ble the Chief Justice


